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- o IN THE CENTRA L ADMINISTRA TIVE TRIBUNAL HYDERABAD BENCH AT HYLER |

|-
' ‘ O.ANO, 186/93,
. : Date of Order: 4-3-93,
Betweehs
I-Ch.L.Narsimha Raoc. -
2 « K. Subramaneshwara Rao .o Applicants.

3. K.Sesha Sai,

ang

i
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|
1. The Railwéy Board, rep. by its - E@
Executive Director,Govt.cf Indis,
Ministry of Railways, New Delhi,

\

|

2. Senior Personnel Officer, T
5.C.Plys, Vi jayawada. ‘

3, The pivisional Raillway Manager, B
Vijayawada Division, S,C.Rlys,

Vi jayawada. I

-

.e rRespondents.
For the applicants: Mr.K.G.R;Prasad,A dvocate
For the Respondentss Mr, =~ sC for Rlys. ~
CORAM: , -
THE HON'BLE MR,JUSTICE V.NEELADRI RAO 3 MICE CHA IRMAN
AND

THE HON'BLE MR.R.BALASUBRAMANIAN lMEMBER(AlZNN')
The Tribunal made the following Order:-

Post the case alongwith 0.2.130/93,

any promotion that is going to be effected will
be subject to the outcome of this O.A.

To
1. The Es ecutive Director, Railway Board, /
Govt.of India, Ministry of Railways, New Delhi. -

2. The genior Fersonnel Officer, S.C.Rlys, Vijavawada. ——

3, The Divisiomal Railway Manager, Vijayawada Division, (,

—

s.C.Rlys, Vvijayawada.

4, One copy to MI .¥.Ge K.Frasad, Advocate,
6-3=600/8/5,Errunmanzil Colony, Hyd-482.

5. One copy to SC for Rlys, ca’ .Hyd,

R

6., One spare CODYe

pvRi

‘@p L



)

5\

TYPLL BY : COMPAREL &Y -

CHACKELD SV

f : . -

AERPROY J.r;L BY

- IN THL CL.L\hR_AJ_J lel’rIJ.\lIben.L IVe TRIDUNAL

HYDERZBLD BLNCH AT HYu}L‘RAiSAD
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THE HOW'BLE MF.V,NEELADRT RAD V..

AND

—

THE HON'ELE MR.R.BALASUBEAMANIAN: M( X&)

;fn
THE HON'BLE ME/CHANDRA SEKHAE REDDY

AND
EHE HON'BLE/ Mz,

DATEL: L\~33 ~1993
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“dmltt G—arred Interlm dlIECthHS

A

issue .

fa%faJmA% kukachizo

Allowed

)qs

Di sposed of with ‘direetions

LIismissed as withdrawn

Dismissed

Digmissed for default

Re Jected/Orddred

No order as to costs,
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